
123 Written Answers [RAJYA SABHA] to Questions 124 

wagons requisitioned by Coal India limi- 
ted since November,  1994 till date; 

(b) how far the coal supply to the 
consumes^ have been affected during this 
period in terms of Tonnage because of 
paucity of wagons; and 

(c) what     action  is  being   taken by 
Coal India Limited to maintain its assu- 
red  linkage to the  consumers and whe- 
ther any assurance     has been given  by 

the Railways to supply wagons in future 
as per loading requirement of Coal India 
Limited? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI AJIT 
KUMAR PANJA): (a) According to the 
information received from Coal India 
Limited, daily average number of wagons 
indented by Coal Companies and supplied 
by Railways for- each of the months 
since November. 1994 was as follows: 

(Figs, in FWWs per day) 

Data Provisional) 
  

(b) Coal India Limited has intimated 
that a shorfall to an extent of one million 
tonne against the target can be attribu- 
ted to the paucity in supply of wagons 
during   this period. 

(c) Close and constant liaison at all 
levels and regular follow up with Rail- 
ways is done for ensuring supply of 
wagons as per loading requirements of 
Coal  India  Ltd. 

In order to make good the shortfall, 
consumers have been allowed to draw 
supplies by alternate modes such as Road. 
In addition large number of collieries 
have been put under Liberalised Sales 
Scheme where actual users are given 
priority  in  supply of coal. 
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Joint sampling of coal at loading end 

825. SHRI DIPANKAR MUKHERJEE: 

SHRI NILOTPAL BASU: 

Will the Minister of COAL be pleased 
to refer to the answer to UnStarred Ques- 
tion No. 1731 given in the Rajya Sabha 
on  19th December.   1994 and state: 

(a) whether the joint sampling of coal 
at the loading end is being done as per 
India Standard rS438/1984; 

(b) ff so, whether the loading is 
being done by Coal India Limited through 

mechanical means viz. belt conveyors or 
rapid loading system: what percentage of 
despatched coal is being loaded through 
pay-loaders; 

(c) how much time is being taken 
normally by the collieries to pick up 
samples from the selected wagons in the 
rake, and 

(d) what is the free time allowed to 
the  collieries  to load a  rake? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI AJIT 
KUMAR PANJA): (a) The sampling of 
coal for determination of quality is 
required to be carried out as per Clause 
3(A) of Colliery Control Order, 1945. 
The Coal Controller with the Govern- 
ment of India has requested Bureau of 
Indian Standards to modify the sampling 
procedure to make it realistic and prac- 
licable. Based on study of Central Fuel 
Research Institute. Jealgora, Dhanbad and 
further confirmed by experiments carried 
out at the loading points by Coal Con 
troller a simplified system of sampling of 
Coal has been circulated by the Coal 
Controller which has been adopted by 
the coal companies for verification of 
quality of despatches in their joint Sam- 
pling  arrangements. 

(b) According to Coal India Ltd 
(CIL), loading of coal into wagons is 
being done partly through belt conveyors/ 
rapid loading system and parly through 
payloaders. The percentage of coal des- 
patches, loaded through payloaders varies 
from coal company to coal company. 
This percentage is around 18 per cent in 
South Eastern Coalfields Ltd. (SECL) and 
83 per cent in case of Mahanadi Coal- 
fields Ltd. (MCL). 

(c) According to Coal India Limited 
the time taken for collection of samples 
after the rake is loaded varies from 2 to 
4  hours. 

(d) As per Railway Rules the following 
tree loading time is allowed to the collie- 
ries to load a rake. 


